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(d) and (e). 1t is the endeavour
of the Government to provide maxi-
mum housing and medical facilities
to all classes of its employees in all
areas within the overall limitations
of resources.

There are at present 1591 residen-
tial quarters available jn Assam for a
total regular staff strength of 14478.
65 additional quarters are under cons-
truction, out of which 43 are likely to
be completed during the current fin-
ancial year,

The P&T employees al] over the
country are entitled to free medical
care as admissible to al]l other Cen-
tral Government servants under the
Centra] Services (Medical Attendance)
Rules 1944. Whenever there are
large concentrations of P&T emplo-
yees, special PT Dispensaries have
been opened. In Assam 2 such dis-
pensaries are working at Gauhati &
Dibrugarh. These dispensaries pro-
vide out-door treatment exclusively
for the P&T employees and members
of their familles.
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Health and Family Welfare Centres in
Gujarat

4363. SHRT AHMED M. PATEL:
Will' the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) the number of Health and
Fa:mly Welfare Centres opened and
proposed to be opened in the back-
ward area of Gujarat State, District-
wise; and

(d)' natire of facilities provided for
the Tribals and Harijans?

PHE MINIBTER OF HEALTH
AND FASITLY WELFARE (SHMRI
RAJ NARAIN): (a) 64 Primary
Heblth Caritres with 63- Rural Family
.Weifare Centres and 3¥4 Rurai’ $ub-
Centres are functiotiing’ in backward
areas of Gujarat. No additional Pn-
marly. Heslth: Centre/Rural
Weifare Centre is:-proposed 10 be

_.opened duriag 1977-78. However;
the sub-centres functioning at SoHa
in Broach District and Hanumantwad
ia Balsar District will be upgraded
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to Dispensaries during the year.
District-wise break-up of the Primary
Health Centres, Rural Family Wel-
fare Centres and Sub-centres func-
tioning in the backward districts is
given in the enclosed statement.

(b) The following facilities are
being provided to Tribals and Hari-
jans in the State through the
net-work of Primary Health Centres/
Rural Family Welfare Centres and
Sub-Centres:

(i) Medical aid;

(ii) Improvement of
conditions;

sanitary

(iji) Provision of safe water;
(iv) Provision of sanitary latrines;

(v) Control of .
diseases: —

communicable
(a) Immunisation against small-
pox, tetanus and diphtheria;

(b) Facilities for isolation and
treatment of cases;

(c) Supply of
powder.

dehyderation
(w{i) Maternal and Child health
services:
(a) Ante-natal services:
(b) Post-natal services;
(c) Infant health services;
(d) Pre-school health care.
(vﬁ) Family Welfare Services.

(viii) Facilities for health edu-
cation.

(ix) Provision of Laboratory
Services.

(x) Improvement of registration

of vital events.
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